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MATTERS RAISED WITH PERMISSION

Dismal performance of Government in creating job opportunities

in organized and unorganized sectors
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SHRI PRADEEP TAMTA (Uttarakhand): Sir, I associate myself with the matter
raised by Shri Sharad Yadav.

SHRI RIPUN BORA (Assam): Sir, I also associate myself with the matter raised by
Shri Sharad Yadav.

SHRI MADHUSUDAN MISTRY (Gujarat): Sir, I also associate myself with the
matter raised by Shri Sharad Yadav.

SHRI PARTAP SINGH BAJWA (Punjab): Sir, I also associate myself with the
matter raised by Shri Sharad Yadav.

SHRI VIVEK GUPTA (West Bengal): Sir, I also associate myself with the matter
raised by Shri Sharad Yadav.
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Need to curb growing religious fundamentalism in the country immediately

SHRI DEREK O' BRIEN (West Bengal): Sir, it is impossible to speak on this subject

in three minutes, but I will because it is Zero Hour.
MR. DEPUTY CHAIRMAN: You are capable of doing that.

SHRI DEREK O'BRIEN: Sir, regarding religious fundamentalism, what has been
happening in the last one week, the last few days, the last one month and the last two
years, is a dangerous disturbing situation. If it happens for the first time, we can call it a
mistake; if it happens for the second time, we can call it a bigger mistake; if it happens
for the third time, we can call it a blunder; but, if it happens and happens and happens, 1
have to say, Sir, that it is a decision. I believe this is happening not because of a mistake;
this is a decision of this Government. Otherwise, Sir, the Defence Minister of the country
would not have said what he said yesterday. After the dalit suicides, so many of us went
and saw that there are people dying because of what happened in different parts of the
country. It is not just an aberration. It is the decision of the Government to do this. Sir,
for fifteen rupees, people are being killed for buying a biscuit just because they are dalits.
In Haryana, there are people who are forced to eat cow dung. Sir, let me tell you, I am
a gau-sewak, we are all gau-sewaks. But in the name of gau-sewak, don't cross the line.
Don't cross the line and become gau-rakshak, please. This is the situation which has
gone beyond the borders of this country. The Government must be aware of it because
this is not a fluke, and, as they are taking these decisions, these are not aberrations. The
Government must read as to what the United Nations Human Rights Council's Special
Report on Minority Rights had to say about our country. They have said, 'caste-affected

discrimination happening in India' with 'minority-like characteristics'. The Government

FTransliteration in Urdu script.



